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[BngUsh]

Joint Venture in Deep Sea FIsiiing

2216. SHRI iglUKUL BALKRISHNA 
WASNIK: Will the Minister of FCK>D PROC­
ESSING INDUSTRIES be pleased to state:

(a) the number of proposals received by 
the Government for the setting up of joint 
ventures in deep sea fishing under the New 
Industrial Policy; and

(b) the decision of the Government 
thereon?

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD PROCESSING IN­
DUSTRIES (SHRI GIRIDHAR GOMANGO):
(a) and (b). New Industrial Policy does not 
specially lay down norms for joint ventures in 
deep sea fishing projects. However, the deep 
sea fishing polides announced in 1986 and 
subsequently in March, 1991 by the Govern­
ment allow joint ventures with foreign fishing 
companies, leasing of foreign fishing ves­
sels for operation in Indian waters and Test 
Fishing. In all 12 proposals have been 
cleared/Other proposals are under exami­
nation.

[Translation]

Grovifth centres in Gujarat

2217. SHRI i<ASHIRAM RANA; Will the 
PRIME MINISTER be pleased to state:

(a) the number of GrowthCentres set up 
and profX)sed to be set up In Gujarat during 
the Eighth Five Year Plan;

(b) whether all the basic facilities have 
been made available to the GroAAfth Centres 
already established; and

(c) if not, the diBtails d  efforts made l>y 
the Government so far for'providing the

remainirtg facilities to each growth Centre?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P.J. 
KUREN): (a) to (c). Underthe Growth Centre 
Scheme. Gujarat has been altotted three 
centres. The Government of Gujarat have 
sent project reports forthe growth centres for 
appraisal. Under the scheme, the share of 
Central Assistance is released only after the 
project reports are approved by the Central 
Govemment.

[English]

Allotted iand sold by Housing Societies

2218. SHRI JANARDAN MISRA: Will 
the Minister of URBAN DEVELOPMENT be 
pleased to state:

(a) whether some of the Housing socie­
ties In Delhi which had been allotted land 
have sold out the entire land to the Cobniz- 
ers;

(b) if so, the names of such societies;

(c) whether the Government have so far 
taken action against such Societies; and

(d) if so, the details thereof; and if not, 
the reasons thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARUN ACHALAM): (a) to (d). Infor- 
matbn is being collected and will be laid on 
the Table of the Sabha.

Nationai Seminar on Housing
22t9.SHRtSHRAVANKUMARPATet:^ 

Willthe Minister of URBAN DEVELOPMENT 
be pleased to state:

: (a) whether a National Seminar on 
Housing was field on New Delhi on Septem­
ber,29,1991;


